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- . . Annexure
Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016 (Amount in )
SL Category of creditor Summary of claims received Summary of claims admitted Amount of | Amount of Amount of claims |Details in Remarks, if any
No. Zc.. of Amount No. of Amount of claims | contingent | claims not under verification |Annexure
claims claims admitted claims admitted
1 |Secured financial creditors belonging to any class of creditors 1 9,10,68,96,516 1 9,10,68,96,516 - - - 1
Unsecured financial creditors belonging to any class of Clarifiaciton sought from
2 creditors 5 61,53,88,485 0 - - 61,53,88,485 - 2 the claimant is not
received
3 Secured financial creditors (other than financial creditors o 3
belonging to any class of creditors) i 0 ) i ) .
4 Unsecured financial creditors (other than financial creditors 0 4
belonging to any class of creditors) i o i B I )
5 |Operational creditors (Workmen) 0 - 0 - - - - 5
6 |Operational creditors (Employees) 2 11,53,820 2 11,53,820 - - - 6
Clarifiaciton sought from
7 |Operational creditors (Government Dues) 6 3,97,12,42,362 6 3,92,28,66,512 - - 4,83,75,850 7 the claimant is not
received
3 . Clarifiaciton sought from
8 Operational creditors (other than Workmen andEmployees 9 3,81,07,033 9 3,48,98,597 B R 32,08,435 8 the claimant is not
and Government Dues) received
9 Other creditors, if any, 9
(other than financial creditors and operational creditors)
Total 23 13,73,27,88,216 18 13,06,58,15,445 - 61,53,88,485 5,15,84,285
Thanks & Regards
s
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List of operationnl ereditors (Government dues)

(Amount in?)

L Details of Claimant Detnlln of clalm Amaount of | Amount Amount Amount of Kemarks, if
Ne. vecelved contingent of any of claim daim under any
Department Goevernment Identinl Date of Amount Amount Admitted Nature of Amount Amount Whether | % of voting clalm mutusl not verifieation
catlon rvecelpt olnlmed clalm covered by | covered by | relnted share In dues, admitted
No, security guArantee party? CoC, If that may
Interest npplicahle he set-off
Dopety Clarifications v from
1] Commessicmer of  |Comrat Gon 19.08.2024 2,13,72,61,780 2,11,57,88,319 [Unsecurcd 0 0 No HNA 0 Kl 0 2ATIACY | e et
bowens Tan Comral
Cocle- W7) _Kolbata
Clanfications scug from
2 Staie Gori( Weat bengal) 34,83,27,729 32,14,25,340 |Unsecured 0 0 No NA 0 Ml 0 2,$9,02,387 |operational credin os well
Commmanses of a8 corporste dettor
Commercial taves
gont of Weat Pengal
Damodar Valley PAN
) Corporacion Central Govt p>:o§_$ 1121-08-2024 1,46,43,33,784 1,46,43,33,784 0 0 No NA o Nif 0
| e |Contral Gont 10072024 14,270 14,270 |Umceured 0 0 No NA 0 Nil 0 -
The GAOU through The
g||Aremta Cemral Govt IK-0K-2024 2,06,78,939 2,06,78,939 |Unsecurad 0 0 No NA 0 Nit 0 -
C ommmastsonar
Csspens Diviaron
bocomse Tax Officer
Ward-2 (1) TDS
6| Kotista Depa of Central Govt 22:11-2024 6,25,860 6,25,860 Unnccured 0 0 No NA 0 Nil 0 -
lecoemse Tan Ministry
of Revoma
TOTAL 3.,97,12,42,362 3,92,28,66,512 0 0 0 4,43,75,850,




